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people were arrested till 3 P.M. yester-
day; the trial is yet to take place. 
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PAPERS LAID ON THE TABLE 

NOTIFICATIONS UNDER CUSTOMS ACT, 
ETC. 

The Dell." ". l\1inister in the Minis-
try of F;nance (Shrimati Tarkesh-
wari (Sinha): Sir, on behalf of Shri B. 
R. Bhagat: I beg to lay on the Table-

(i) a copy each of the following 
Notifications under section 159 
of the Customs Act, 1962,-

(a) G.S.R. No. 1419 dated the 
31st August, 1963. 

{b) G.S.R. No. 1420 dated the 
31st August, 1963. 

(c) G.S.R. No. H21 dated the 
31st August, 1963. 

IPlaced in Lirbary. See No. LT-
1702/63]. 

(ii) a copy each of the following 
Notifications under section 38 
of the C_n:.ra! Excises and 
Salt Act, 1944,-

(a) The Central ExciSe (Nine-
teenth Amendment) Rules, 
1963 pubH,hed in Notifica-
tion No. G.S.R. 1412 dated 
the 31st August, 1963. 

(b) The Central Excise (Twen-
tieth Am"ndment) Rules, 
I~R3 pub'ished in Notifica-
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tion No. G.S.R. 1417 dated 
the 31st August, 1963. 

[Placed in Library. See No. L'I-
1703/63]. 

(iii) a copy of Notification No. 
G.S.R. 1422 dated the 31st 
August, 1963 making certain 
further amendment to the 
Customs and Central Excise 
Duties Export Drawback 
(General) Rules, 1960, under 
section 159 of the Customs 
Act, 1962 and section 38 of 
the Central Excises and Salt 
Act, 1944. [Placed in Libra,... 
See No. LT-17D4/63]. 

NOTIFICATIONS UNDER GOVERNMENT 
SAVING CERTIFICATE ACT, ETC. 

Shrimati Tarkeshwari Sinha: I beg 
to lay on the Table a copy each of 
the following Notifications:-

(i) The Post Office Savings Certi-
ficates (Second Amendment) 
Rules, 1963 published in Noti-
fication No. G.S.R. 1385 dated 
the 24th August, 1963, under 
sub-section (3) of sec:ion 12 
of the Government Savings 
Certificates Act, 1959. [Plac-
ed in Library. See No. L'l'-
1705/63]. 

(ii) The Income Tax (Amend-
ment) Rules, 1963 published 
in Notification No. S.D. 2508 
dated the 30th August, 1963" 
under section 295 Of the In-
come Tax Act, 1961. [Placed 
in Library. See No. LT-1706/ 
63]. 

12.42 hrs. 

MESSAGES FROM RAJYA SABHA 

Secretary: Sir, I have to report the 
following mesnges received from the 
Secretary of Rajya Sabha:-

(i) 'In accordance with the pro-
visiom of ru'e 101 of the 
Rul· s of Procedure and Con-
duct of Business in the Rajys 


